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Cops struck down Nichols with fists,
batons and boots as he screamed

Video shows officers pummeling & leaving him on footpath propped against squad car

Donald Trump opens his 2024 prez run

COLUMBIA

noon stop in Columbia to introduce his
South Carolina leadership team. “I'm
more angry now and I’'m more commit-
ted now than I ever was.”

Those states hold two of the party’s
first three nominating contests, giving
them enormous power in selecting the
nominee. In recent weeks, Trump back-
ers have reached out to elected officials to
secure support for Trump at a critical
point when other Republicans are prepar-
ing their own expected challenges. AP

FORMER US President Donald Trump
kicked off his 2024 White House bid with
a stop Saturday in New Hampshire be-
fore heading to South Carolina, appear-
ances in early-voting states marking the
first campaign events.

“We’re starting. We’re starting right
here as a candidate for president,” he told
party leaders at the New Hampshire
GOP’s annual meeting before a late after-

¢

MEMPHIS near the Black Lives Matter
Plaza.

The lengthy video footage from
police body cameras shows a
group of officers detaining Ni-
chols, attempting to take him
down with the use of a Taser, then
giving chase as he evades them.
After the first officer roughly pulls
Nichols out of a car, Nichols can
be heard saying, “I didn’t do any-
thing,” as a group of officers be-
gins to wrestle him to the
ground.

Two officers hold Nichols to the

over, draws a baton and holds it up
at shoulder level as two officers
hold Nichols upright, as if he were
sitting.

The video raised questions
about the role and possible culpa-
bility of the other officers at the
scene, in addition to the five who
were charged.

The footage shows a number of
other officers standing around af-
ter the beating.

Memphis Police Director Cere-
lyn “CJ” Davis has said other of-
ficers are under investigation for

AUTHORITIES released video
footage on Friday showing Tyre
Nichols being beaten by five Mem-
phis police officers who held the
Black motorist down and repeat-
edly struck him with their fists,
boots and batons as he screamed
for his mother.

The video is filled with violent
moments showing the officers,
who are also Black, chasing and
pummeling Nichols and leaving
him on the pavement propped

The people
demand:

END

PIRAMAL CAPITAL AND HOUSING FINANCE LTD
Piramal (Formarly Known as Dawan Housing Finance Corporation Lid.) CIN: LG5S 0MH1964PLC032639
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Kamani Junchion, Opp. Fire Ssation. LBS Marg, Bura {West), Murmbai=200070 =T +81 32 3802 4000
Branch Office: 1al Flooe, KMM Bullding, Maar Holel Ranaisssarce, Palarivaliom, Cochine BA2025
Contact Person: 1. Ramsunder Ganesan - BB4E350350 2. Vishal Ketelo - 0584066653
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